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enquiry can be conducted and com-
Pleted, #t cannot be sald as to what
is the correct position.

(ii) Sheloving of certain

proposed
Steel Plants in South India

SHRI R KOLANTHAIVELU
(Tiruchengode): Sir, the Salem Steel
Plant's detailed project Report was
prepared twice. The second DPR
was accepted by the Government and
the imtial work was started. But now
this DPR has been brushed aside.
The Salem Steel Plant has just be-
come a fabrication plant, getting
plates from Rourkelg Steel Plant and
then processing it. While th.s is the
fate of Salem Stec] Plant along with
this Vizienagaram Steel Plant was
announced During last year’s Chik-
magalur elertion, Mangalore Steel
Plant was announced After the
crustung defeat of the ruling  party,
Mangalore Sicdl Plant has bheen put
in cold storage. Vinangaram Plant
has been shelved If the industmal
climate 19 not gnog for the comnle-
tion of these projects one can appre-
ciate the Government’s lukewarm at-
titude After the advent of the
Janaty Party at the Centre in 1977,
Parudip Steel Plant idea was mooted,
Within two years this project is al-
ready half-completecd When  the
Government of India imports steel,
naturally one gets inconsed Now,
stee] is being imported But Salem
Stee] Plant has been sliced Vizana-
garam Steel Plant and Mangalore
Steel Plant has been shelved. T would
like to know the reasons for this. I
request that the Minister of Steel
should make a detailed statement. H}z
shoulg clarity whether South India
is not being neglected in this maiter.

tiil) Loss of foodgrains for want of
proper storage arrangements by the
Food Corporation of India,
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(iv) Demonstration by Nepalese in
front of their Embassy in New Delhi
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{v) Report on the treatment of Dr.
Lotua in Willingdon

Ram Manohar



